
NATIONAI, COMPANY LAW TRIBUNAL
PRINCIPALBENCH

NEWDEI,HI
c.P N().28(ND)/20r6
CA NO.

CORAM: PRESENT: CI'IIEF JUSTICE M. M. KUMAR
Hon'ble president

SH. S. K MOHAPATRA
Hon'ble Member (T)

ATTENDANCE-CUM-ORDER SHD,ET oF'|'IIE HEARING oF pRINcIpAL BENCIT oI,.. THE
NATIONAL COMPANY I-AW TRIBUNAI, ON 26.09.2016

NAME OI'TIIE COMPANY: Rajeev Bhel

V/s.

M/s. Realtech Infrastructure Ltd. & Ors.

SECTION OF TI|E COMPANIES A:CTz 3971398 of the Companies Act 1956 antt24tt242 of the

Companies Act 2013.
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Order

On account of paucity of time and hearing of paft heard matter, this matter shall

now be heard on 25th October 2016 as agreed by Counsel for the parties.
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26.9.2016
(A.K. Arora)

PRESIDENT

MEMBER (T)


